Tl English Advt Proof jg

SCHEDULE 1
FORM-A

R _ PUBLIC ANNOUNCEMENT
€gulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

= PEARL APPAREL FASHIONS LIMITED
| Name of Corporate Person PEARL APPAREL FASHIONS LIMITED

| <-| Date of Incorporation of Corporate Person | 30.03.2007

3. : :
::uthonty under which Corporate Person is Ministry of Corporate Registrar of
\M/regmtered Companies- Delhi

4, Corpprate Identity Number/Limited Liability | U74900DL2007PLC161396
|| Identity Number of Corporate Person

S. Aert?ss of the Registered Office and Registered Office (as per MCA Records):
Principal Office (if any) of Corporate Person A-3, Community Centre, Naraina Industrial Area,

Phase-ll, New Delhi, West Delhi, DL-110028

6.| Liquidation commencement date of 16.10.2020

Corporate Debtor

7.| Name, Address, Email Address, Telephone | Sunil Kumar Gupta Flat No. 20192, ATS

Number and the registration number of the | Advantage, AhinsaKhand-I, Indirapuram,

liquidator Ghaziabad — 201014, Uttar Pradesh

Office Address: 270A, 2™ floor, Tower- B1,

Spaze |-Tech Park, Sohna Road, Gurgaon-122018

Email: ca.ip.val.sunil@gmail.com Mob: 8810453004

IBBI Reg. No.: IBBI/IPA-003/

IP-N00271/2020-21/13040

8.| Last Date of submission of claims 15.11.2020
Notice is hereby given that the PEARL APPAREL FASHIONS LIMITED has commenced
voluntary liquidation on 16" October, 2020

The stakeholders of PEARL APPAREL FASHIONS LIMITED, are hereby called upon to submit
the proof of their claims, on or before 15" November, 2020 to the liquidator at the address
mentioned against ltem No.7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit their proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claims shall attract penaltieg: }“/

Name and Signature of the Liquidator:

Date: 17.10.2020 Sunil Kumar Gupta
Place: Delhi Reg. No.: IBBI/IPA-003/ IP-N 00271/2020-21/13040
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11/02/2022, 13:22 Hindi Advt Proof j

SFRTEt 1
us»a e

13 L3 (0] |

(mﬁuﬁmmaﬁvmeﬁumma}é(ﬁﬁmﬁwﬁmwwﬁm)
7, 2090 & R qw F afdm

U ST Svrw fefrde & Raara % g

1.| SRS gt =y e R Hyra fosfies
2.| PIIRE i frre 6 fereft 30.03.2007
ﬁ#ﬁﬁ/wﬁqrcr g
4.| FORe Ygam e /Rifta g Uga| U74900DL2007PLC161396

5.| PrIRe wfdT & IRdioa prafey ok | T w@tea (gre et & sgan) -
O rrtesy el | U-3, TS AR, RIS Sefae o, thor-2,
{3k i ot ) 2 e g faweft, ave Roeh, Sver-110028

6.| BIART AT HT TRTATTT TRAT 16.10.2020

e &t foeht
7.| GRS BT A, GaT, et U, e Fwn
RUTY W1, AT Ufrasor ey e . 2019% Ao, AR We-1,
SERIQRA -201014, S&R W0

Frartea WA : 270, RN HTlT, eraR-d,

W AT T, WigHT WIS, TSTa-122018
e ca.ip.val.sunil@gmail.com |, 8810453004

HEAT : IBBI Reg. No.: IBBI/IPA-003/
IP-N00271/2020-21/13040

8.| g9 ST A Fi sifam fyeft 15.11.2020
SEERT G 3 St & 4, wed srivet Gvrw fosfirs 3 16 srawer 2020 @ Wfvs gReTT
RY fHaT

uﬁm&mm%ﬁ%ga?f%amﬁﬁmqaﬁswmmqﬁmmasm
15 e 2020 I T7 537 G4 S0 AT & AT ST v S T Rt ST R

ﬁﬁﬂummsﬁaﬁﬁmmﬁv}@mw%mmﬁﬁlmmﬂqwmaﬁ
P HATVT SR 9 A 31 GRT U1 Soraeie AT gRT o1 o) [ 1

3T 3 el AT WTHh WHIUT T el g wnlt | C}J/

) _—

RS

fareft : 17.10.2020 YR @7 A G SWETW
R : faeed] USTIeuT 3. IBBI/IPA-003/IP-N00271/2020-21/13040

https:l/mail.google.com/maillu/2/#inbox/FMfchthankCchvaSdtGHfDWRXWN?projector=1&messagePartld=0.2



